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[Shri Husain Dalwai]

composition scheme. Sir, earlier, the ice cream manufacturers used to come under the
composition scheme. The composition scheme is meant for al the tax payers whose
turnover was less than ¥ 1 crore. The Central Government has kept the ice cream
businesses as a small cottage industry in the largest slab of GST, i.e., 18 per cent, which
is unjustified. It is our request that such injudicious imposition be lifted. Many times,
this question was raised. The manufacturers have submitted their memorandum to the
concerned Minister also. Big manufacturers like Vadilal, Havmor, Amul, do not have to
pay GST at the rate of 18 per cent. So, my request to the Government is that the small
manufacturers of ice cream should be included in the GST composition scheme. Thank

you, Sir.
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DR. SASMIT PATRA (Odisha): Sir, | also associate myself with the matter raised
by the hon. Member.
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Need to expedite work of the Chhattisgar h-Gujarat Highway
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DR. AMAR PATNAIK (Odisha): Sir, | associate myself with the matter raised by
the hon. Member.

Difficulties being faced by consumers dueto rising
prices of domestic L PG
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